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INTRODUCTION
1. the Chairman of the Estimates Committee, having been 

authorised by the Committee present this Third Report on action 
taken by Government on the recommendations contained in the 
Hundred and Fourteenth Report (Second Lok Sabha) on the 
Ministry of Transport and Communications (Departments of Com­
munications and Civil Aviation)—Overseas Communications 
Service.

2. The Hundred and Fourteenth Report of the Estimates Com­
mittee was presented to Lok Sabha on the 29th March, 1961. 
Government furnished their comments on the recommendations 
contained in the Report on the 12th and 23rd October. 1961. These 
were considered by Study Group ‘E’ of the Estimates Committee 
(1961-62) on the 5th December, 1961. The draft Report on action 
taken on the recommendations were adopted by the Committee on 
the 3rd September, 1962.

3. The Report has been divided into the following four 
Chapters: —

I. Report.
II. Recommendations that have been accepted by Government.

III. Reply of Government that has been accepted by the
Committee.

IV. Reply of Government that has not been finally accepted by
the Committee.

4. An analysis of the action taken by Government on the recom­
mendations contained in the Hvuidred and Fourteenth Report 
(Second Lok Sabha) of the Estimates Committee is given in
Appendix. It would be observed therefrom that out of a total of 
18 recommendations made in the Report, 16 recommendations i.e. 
about 89% have been fully accepted by Government, while the reply 
of Government to one recommendation i.c. 5.5% has been accepted 
by the Committee. Reply of Government in respect of one recom­
mendation i.e. 5.5% has not been finally accepted by the Committee.

H. C. DASAPPA,
Chairman, 

Estimates Committee.
Niw Dblhi-1;

September 4, im /B hadra  13, 18»4 (Saka)



CHAPTEH I

REPORT

The Estimates Committee in pai î 54 of their 114th Report on the Mi­
nistry of Transport and Communications (Departments o f  Communi­
cations and Civil Aviation)— Overseas Communications Service, recom­
mended that the question of in t^ ating the Overseas Commuai- 
cations Service with the P.&.T. Department might be considered when 
the P.&T. Board was sufficiently stabilised and was in a position to take 
iip additional responsibilities. In their reply. Government have reiterated 
the views which they had earlier put forth in this regard before the Com­
mittee ord bai'e held that the external telecommunications and the internal 
communications within the country should continue to be administered by 
two independent Departments.

2. While the Committee did not envisage an immediate integration 
of the two Departments, they suggested that the quesiion might be kept 
open for reconsideraticm at an appropriate time. As the advantages of 
integration are not inconsiderable, the Committee suggest that instead 
of closing the door against it. Government may review the position after the mo­
dernisation schemes of internal communication servires %uch as the layitg </ 
couxial cables extension of telex facilities, mechanisation of Central Telegraph 
Offices etc., which are bound to have significant overall effect on the performance 
of the external comnmnicatidn services, have made sufficient progress.
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Analysis of the action taken by Government on the recommendations 
contained in the Hundred and Fourteenth Report of the Estimates Committee 
(Second Lok Sabha)

APPENDIX

I. Total number of recommendations . . . .  i8

II. Recommendations accepted fully by Government (vide
recommendations 1-4 and 6-17 in Chapter II)

Number . . . . . . . .  16
Percentage to t o t a l ........................................................  89

(approx.)
I l l  Recommendation not accepted by Government but 

reply in respect of which has been accepted by the 
Committee {vide recommendation 5 in Chapter III)

N u m b e r .................................................................. i
Percentage to t o t a l ........................................................  5 ’ 5

IV. Recommendation in respect of which the reply of 
Government has not been finally accepted by the 
Committee (vide recommendation in the Chapter
IV) ......................................

N u m b e r ..................................................................  i
Percentage to t o t a l ........................................................  5,5

G M G in > -L S I—77 (All)
15
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